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     O  R  D  E  R 

 

25.07.2019  -  Respondent No. 3 has filed additional reply-affidavit and serve 

a copy of the same on the learned counsel for the Appellant.   

 Learned counsel for the Appellant prays for some time to go through the 

additional reply.  The same is allowed. 

 Post the case for ‘orders’ on 20th August, 2019. 

 The appeal may be disposed of on the next date. 

 

 [Justice S. J. Mukhopadhaya] 
Chairperson 

 

 
        [Justice A. I. S. Cheema]

    Member (Judicial) 
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